MR CHAIRMAMN: Please put your guestion.

SHRI PIYUSH GOYAL: How many layers does the Department clear, before we find out the
beneficial ownership, to determine that the sectoral cap s complied with. Secondly, nomines

. (Interruptions ...
MR. CHAIRMAN: Only one question please.

SHRI PIYUSH GOYAL: Just a small one, Sir. The nominee Indian shareholders often haold
shares with a buyback arrangement, which can be bought back by the foreign company once the
sectoral cap is lifted. Daoes the Department investigate - this is the guestion Ms. Rebello had asked -

the agreements which are there at the back of the nominee Indian shareholders?

SHRI ANAND SHARMA: Sir, the sharehalding pattern for any FOI application, which is made
befare the FIPE, has to be very clearly communicated and declared. That is properly examined. | am
referring to those cases of investment where the approval of the FIPE is mandatory. There are a large
numter of sectors, which are there under the automatic route, where the investing company only has
1o give the infarmation to the REI. But far all those sectors, where approvals are required, surely the

shareholding pattern and ownership g clearly examined.

Secondly, there ig another important thing, which | would like to inform the Member. He
referred to the sengitive sectora. In sensitive sectors, the policy is clear. It is not the Indian entities,
but & single Indian entity or a single sharehclder must have 571 percent. These are not multiple

entities.
North East outfits’ fight against Indian state
*144. MS. SUSHILA TIRIYA: Wil the Minister of HOME AFFAIRS be pleased to state:

(a) whether it is a fact that some North East outfits have stepped up their activities to fight

the Indian State after getting aid from China;
(b if so, the details thereof;

(2} whether these outfits have charted out their action plan in another neighbouring country;

and

(d) ifso, the steps taken in this regard?
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THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): (&) to (d) A Statement ig

laid on the Table of the Holge.
Staternant

(a) to (d) There are no spedfic reports in this regard. However, Government is aware that
some Incian Insurgert Groups (IIGs) procure arms and explosives and establish camps in the
territories of some of the neighbouring countries. These concerns are shared at various bilateral fora.
The Border Guarding Forces and State Governments have been taking action against the cutfite from

fime totime.

MS . SUSHILA TIRIYA: Sir, the han. Minigter has said that the Indian ingsurgent groups procure
arma and ammunition from neighbouring countries. | would like to know fram the hon. Minister
whether the Border Security Force, which is deployed in the Narth-Eastern borders of the country, is
well-equipped with modern weapons to counter insurgency and whether the Minister is satisfied with
the border area action plan? What is the percentage of civilians and Border Security Force personnel

who have disd in the last three vears and what s the rehabilitation package available for them?

SHRI P CHIDAMBARAM: Sir, the BSF ig, indeed, well-equipped and well trained to deal with
infiltration from across the border. The Aszam Rifles iz alzo deployed in the North-Eastern States.
The Az=am Rifles, which is deployed there as a part of the Army are, obviously, well-equipped and
well-trained. Nevertheless, Sir, as | sald in reply to an earlier question, there are incidents where
infiltration has taken place and arms have been smuggled from across the border. This Is an ongoing
sfruggle between the infiltratars, smugglers and security forces. More often than not, the security

forces are successiul, but sometimes, it is true that smuggling and infiltration takes place.

Sir, as far as the border area development s concerned, much mare needs to be done at the
barder areas. These are very inhcapitable terraing, very remate areas; connectivity is poor. Despite
these congtraints, efforts are being made to build roads, establish border cutposts and to develop
the border areas so that vigilance and security of the border can be enhanced. As for the number of
security forces and civilians Killed, | have State-wise infarmation with me. In 2008, 46 personnel of
the security forces were Killed; in 2009, 42 were killed, and in 2070, up to 18th July, only two have

been killed. So, 2010 in that sense has been & satisfactory year. The number of civilians killed in 2008
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iz a little over 400; in 200 the number iz about 230 and in 2010, again, thanks to a large number of
groups coming to the negotiating table for talks, the number of civillians killed in 2010 is 44. In fact, in
the States of Arunachal Pradesh, Magaland and Mizoram there have been no civilian deaths in the

current year.

MS. SUSHILA TIRIYA: Sir, | would like ta know from the hon. Minister whether, apart from the
MNarth-Eastern States, the eastern parts of India are alsc affected by insurgency. | would aleo like to
know whether there is any linkage between the Maoiets and the Naxalites operating in the eastern

parte of India, especially the tribal areaz, of Origea and YWest Bengal.

SHRI P. CHIDAMBARAM: Sir, Indian insurgent groups are really tribe-based groups. Usually
one tribe but sometimes more than one tribe are behind these insurgent groups. This phenomenan is
found in the North-Eastern States. States like Orisza, Bihar, Jharkhand and Chhattisgarh are

affected by a different kind of problem, the Maoist problem.

SHRI TIRUCHI SIVA: Thank you, Sir. In Manipur, some Naga crganisations had called for a
week-long economic blackade on NH-32, and it got aggravated due to various cther reasons. The
Home Ministry, in & written reply to an unstarred guestion in July, has =said that though economic
blockade has been lifted in Jure, the trangportation on NH-3% iz still infreguent. May | know from the

hon. Minister what are the steps taken by the Government to bring back narmalcy on NH-3%7

SHRI P. CHIDAMBARAM: Sir, the prablems that affect Nagaland and some districts of
Manipur are very well known. NH-32 was indeed subjected to a blockade far several days, several
weeks rather. But, finally, we were able to persuade the protestors tolift the blockade. The blockade
in NH-32 was lifted. Again, of course, the UNG has announced a blockade. Yesterday, the Chief
Minister of Manipur held a meeting with all the groups representing the hill districts, but UNC did not
attend that mesting. Nevertheless, an appeal has been made to UNC to come and discuss the
matter with the State Government. Meanwhile, we have positioned enough security forces on NH-39
and we have ghiven sirict instructions that the trucks of the Food Corporation of India carrying
foodgraing and the trucks of oll companies carrying fuel will be plied on NH-32. Actually, they were
plying until yesterday ; they are plying today; and, we will ensure that these frucks use NH-32. As far

as private trucks are concerned, they have some problems in using NH-37. They complained about
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extortion. We have deployed security forces. YWe are prepared to provide security for corwvoys of
private truckers. Talks are going on, as we gpeak, both in Nagaland and Manipur, and | hope that the

blockade in MNH-3% will not be there and trucks will continue to ply on NH-3%9.

NH-53 iz a different problem. There, part of the blockade on NH-53 was done by the Meithi
graups themselves. But, NH-53 ig now open. It is a longer route, somewhat difficult route. But,

trucks are plying on NH-53 and security is being provided for trucks which ply on NH-53 alsa.

These are sensitive subjects. We are trying to deal with it without viclence, without bloodshed.
We don't want & situation where there is bloodshed. So far, things are peaceful. Although the

blockade did affect Manipur, but as we speak, NH-39 is open and trucks are plying.

SHRI KUMAR DEERPAK DAS: The hon. Minigter, in his reply, has stated that Border Guarding
Forces and State Governments have been taking action against the outfits fram time to time. Sir, it is
such a state of affairs that even after 25 years of Assam Accord, the border has not been sealed till
today. There is no floodlight. Few days back, some outfit passed through the border and they cut the
barbed wire in the barder. They smuggled arms and ammunition thraugh that area. Has the Minister

taken any steps in this regard?

SHRIP. CHIDAMBARAM: Sir, | won't be able to answer this guestion in relation to the specific
incident that tock place a few days ago. | will gather information because | don't want to give an
answer which is neither accurate nor satisfactary.Therefore, let me give an answer in writing. But,
our Border Guarding Forces are doing a very difficult job in very difficult conditions. Yes, there could
be lapzes, there could be cazes where infiltration takes place, where smuggling takes place, but this

gpecific case which he has pointed out ... Jnterruotions ...

SHRI KUMAR DEEPAK DAS: But, this incident took place because there ig no floodlight in that

ared.

SHRIP. CHIDAMBARAM: | will answer that, Sir. There is a scheme to fence the barder, to lay
g road on the border and to provide floodights on the border. Thig has been successfully
implemented in Punjab, Rajasthan and Jammu. On the Bangladesh border, it is a maore difficult

process. Work ig gaing on. A report is made at the end of the month on how many kilometers of rcad
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has been laid, how many kilometers of fence has been laid and how many floodlights have been
provided. | will furnish that information to you. You can measure the progress maonth after maonth.

...(Interruptions ). ..
SHRI KUMAR DEEPAK DAS: Sir, whether it is ... (dntaruptions)...

MR. CHAIRMAN: Please ...(0nterructions)... No more guestiors. ... (Interruotions)... Yes,
Shri Rudy.

f TRTE T WST: WY, H T WE U A A3 S B G G@ 9= A1 A7 He &
It anft oo S5 Sf 7 2w ware ur e siare 13y 2, 9961 ye o9 2wl ved - o
5T 1 V81 & op 9Re H il geRioie o & 901 Sl [T VTR W T o Wl e € afiR o <A
AT YHR & Hre R feY 107 71 S <l @ B 2, Sue o AN R A H S
Wi Uik 7 &5 e #E agaEt oY 21 He says. "There are no specific reports™. The second
sentence reads, " However, Government of India is aware”, and the third sentence speaks, " These
concerngs are shared at various bilateral fora” . | can understand, Sir, that you can explain everything.
But if this is how you reply to a specific question and you give it to the House like this, | think, it is
completely unfair. 21T S 79 1 7 B o | 6 HHR ¥ 32 - 24 Adid & w419 501 8, F9iE
Tg argad! 2, We H g9d1 S SIS 7 U2, 36 UeR ¥ 331 21 U8 waTe ¥ 8 § A gee o
T (CEGET).

MR. CHAIRMAN: Let the hon. Minister answer this. ...(fnterruotions )... We are short of time.

2 Tl U9 BT 2 TR, A A G WIS W FHE 16 I8 Wellel & SaTd B 92 BN | ]
T T S S WE T % WO W W &1 9 dTE A1 2 S WEE B W W B | e e ? |

*

understand that this guestion iz ™ or she may not be able to or she may not have caonsidered it.

...(Interruptions )... But you cannot answer the question like this. ... (Intermotions)...
SHRIMATI BRINDA KARAT : What is this, Sir? ... dnterruyptions ...
MR. CHAIRMAN : Please don't go up at a tangent. ... dnterryotions ..
SHRIMATI JAYANTHI NATARAJAN: How can he say like that 7

SHRI RAJY PRATAP RUDY: | withdraw my remark. ...(ntarryotions)... | withdraw my
remark. ...(Interryotions ... | withdraw my sentence, but this guestion haes not been answered.

. (Interruptions ...

*yvithcrawn by the hon. Members.
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MR. CHAIRMAN: The remark has been withdrawn. ... Interruptions )... The remark has been

withdrawn. ... (Jnterruotions ...
SHRIMATI BRINDA KARAT: He should apalogise, Sir. ... (Interruotions ). ..
SHRIBAJIV PRATAP RUDY: Sir, this question has not been answered. ... (Interruptions ). ...

MR. CHAIRMAN: Please ...(nterruptions)... The remark has been withdrawn.

. (Interruptions ...

SHRI RAJIY PRATAP RUDY: Sir, this question has not been answered. | am standing in her

support. ... (dnterryptions ... This guestion has not beenanswered. ... (Interryotions ).
MR. CHAIRMAN: You don't want answer. Do you? ... (Interruotions). ..
SHRI BIRENDRA PRASAD BAISHYA: Sir, | have not been given the time. ... dnterruotions )...

MR. CHAIRMAN: Mr. Baishya, please resume your place. ...(Interruptions)... The remark

has been withdrawn. ... dnterruptions)...

SHRI RAJNV PRATAP RUDY: Sir, this questicn has not been anewered. ...(Interryotions ... |

am not trying to ... (Interruotions ...

MR. CHAIRMAN: | get the impression that you don't want the answer. ...(Interryptions ...

The remark has been withdrawn. ... (nterruptions ... | don't think that ... (nterruptions)...
irgefien T uw, (e,

ST WTITPY : WY, ...(TIE). .

U A 9w : OY, .. (@G, ST6 ] A% T T a1eg] . (G,

ot SEAREO 91T ; TR, .. (FTEF)...

Sl a1 R : TR, (G, T70 ] AT F T . (EGET)...
MR. CHAIRMAN: Please resume your places. ... (Interryotions)...

SHRI 8.8. AHLUWALIA: Sir, in the Parliamentary system ...{0nterryptions )... He has said

sorry, That is all. ... (interruptions ).
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MR. CHAIRMAN: Please. ...(nterruotions)... The remark haes been withdrawn.

...(Interruptions ). ..

S a1 FRG : D] HIH AN MY .. (CHTE)...

SHRI BAJNY PRATAP BUDY: This guestion relates to China and it hag not been answered.

- (Interruptions ...

MR. CHAIRMAN: The remark has been withdrawn. ...(Interruptions ... The remark has been

withdrawn. ... (Interrotions ... Question Hour is over.

WRITTEN ANSWERS TO STARRED QUESTIONS
Jawans selling weapons to Maoists

T#145. SHRI SATYAVRAT CHATURVED: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) whether cases of jawans of police and paramilitary forces seling cartridges and

weapons to macists in different parts of the country, have come ta notice of Government;
(b  if so, the details thereof;
(c)  whether Gavernment has taken steps to tackle this situation and to address its causes;
(d) ifso, the detalls thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY MAKEN): (a)
to (&) Anincident of pilferage of some ammunition and components of Arms has ocourred at Central
Weapon Store-| (CWS-I3, CRPF, Rampur on 22/4/2010 in which one CRPF person was caught
handing over abave items to a retired Sub-Inspector/Armourer of ULP. Palice. On subseguent
search operations, ammunition were also recoverad from ancther personnel of CRPF, wha had been

allegedly supplying these items. F.1.R. was lodged in Police Station, Rampur on 29/4/2070 and both

TOriginal notice of the guestion was received in Hindi.
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